Title : Regarding deteriorating Law and Order situation in Uttar Pradesh - killing a MLA and his associates in Uttar Pradesh.

(i) Re : Deteriorating law and order situation and killing of an MLA in

Uttar Pradesh

MR. SPEAKER: | have received a notice from the hon. Member Shri Malhotra. Ordinarily, this is a State matter.
...(Interruptions)

MR. SPEAKER: | will give all of you an opportunity. | know it is a sensitive matter. | respect everybody's sentiments. Please allow me
to conduct so that your views can be recorded very strongly.

SHRITATHAGATA SATPATHY (DHENKANAL): We are such a disciplined lot that we always obey you.
MR. SPEAKER: Sometimes such sentiments prompt me to decide to continue here.

SHRIARJUN SETHI(BHADRAK): We never do any such thing. ...(Inferruptions)
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MR. SPEAKER: By this time, you are aware that you cannot speak from there. Even then you are disturbing. This
habit should go. You have seen today that nobody can brow-beat me. You like me or not, that is a different thing.
Please do not play those tactics.

...(Interruptions)

MR. SPEAKER: | will request you to avoid any reference directly to the State Government.
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MR. SPEAKER: Of course, it is a serious matter.

PROF. VIJAY KUMAR MALHOTRA : Sir, it is not only a law and order problem. You said that it is a law and order
problem. It is not only a law and order problem; it is a communal problem also....(Inferruptions) s & siex ugat it g9
TE © TUIHIVS g7 & SHH T & dHfd @ @ wr e € ((Not recorded)

FET T W | AR M £4€; (aur)
MR. SPEAKER: | would see to it. Let me control.
...(Interruptions)
MR. SPEAKER: Prof. Malhotra, please do not refer to any other matter.
...(Interruptions)
MR. SPEAKER: That will be deleted.
...(Interruptions)
JEqE HEIGH 3T AN d6 Syl
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MR. SPEAKER: Your leader is speaking. He does not need your help. Prof. Rasa Singh Rawat, please sit down.
| am requesting you, Prof. Malhotra to please do not refer to any other matter.
...(Interruptions)
MR. SPEAKER: | would see to it. It is very unfortunate.
...(Interruptions)
MR. SPEAKER: You have no patience. Please sit down.
...(Interruptions)
SHRI KHARABELA SWAIN (BALASORE): Sir, What is wrong in that word?...(Interruptions)
MR. SPEAKER: It is not to be recorded.
(Interruptions) ...(Not recorded)
MR. SPEAKER: Nothing would go on record except the observations of Prof. Malhotra.
...(Interruptions)
MR. SPEAKER: Please sit down.
...(Interruptions)
MR. SPEAKER: Prof. Rasa Singh Rawat, you also please sit down.
...(Interruptions)

MR. SPEAKER: If you defy the Chair like this, | am sorry. Do not force me to take very unpleasant action. It has
become a habit. | am trying to regulate. | have requested Prof. Malhotra not to refer to any other matter. He is a
senior Member of the House; he is a responsible leader of this House.

...(Interruptions)
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MR. SPEAKER: | am saying this. You know very well. Your leader knows. You have no patience even to talk to
your leader.

...(Interruptions)

MR. SPEAKER: No doubt, it is a State matter but since an elected Member has been unfortunately killed, | have
allowed him to speak. | said, try to avoid all the reference to the State so that | can get a response from Prof. Ram
Gopal Yadav. He has expressed his views.

Prof. Malhotra, please be very brief and do not make any controversial reference.
...(Interruptions)
MR. SPEAKER: You know, you have raised a State matter, and | have to take notice of that.

...(Interruptions)
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MR. SPEAKER: Please restrict to that. Yesterday's incident is very unfortunate.
...(Interruptions)
MR. SPEAKER: Prof. Malhotra, | have allowed you. They are not to stop.

...(Interruptions)
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MR. SPEAKER: Prof. Malhotra, you have raised it very effectively.

Shri Santosh Gangwar, Shri Chandrakant Khaire, Shri Avinash Rai Khanna, Shri B.K. Deo, Shri Ashok Pradhan
and Dr. Rajesh Mishra have associated themselves with what Prof. Malhotra has said.

... (@)
st Fely TrEw (@Xef) - siee qEey, fve 3 i #a€; (@aum)

MR. SPEAKER: | appeal Shri Santosh Gangwar to please cooperate. We have got other matters to take. | have
recorded all the names.

...(Interruptions)
sreEr wEed + X T =)
a€, ()
MR. SPEAKER: | am sorry, | have given this opportunity which is being misused by the Members.
...(Interruptions)
At @ (MREYR) : 398 Jeigy, I8 IR A B Al & 1a€] (Zaum)
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MR. SPEAKER: Do not waste your breath. Nothing, except that of Shri Ram Gopal, will go on record.
(Interruptions)* &€
remE AgEiqd : 1y S, smas et iR @ wifgl
MR. SPEAKER: It is not to be recorded.
(Interruptions) * &€,

MR. SPEAKER: Will you stop speaking? What are you doing? A swami is not following discipline. What are you
doing? This is not being recorded. | have allowed all the names to be recorded.



...(Interruptions)
MR. SPEAKER: | have made a mistake by allowing and you are misusing the opportunity given to you.
...(Interruptions)

MR. SPEAKER: | made a mistake in believing and trusting you. | should not have trusted you. | made a mistake in
trusting you.

...(Interruptions)
MR. SPEAKER: Will you control your Members please?

...(Interruptions)
MR. SPEAKER: Shri Ramdas Athawale, | will just now name you.

...(Interruptions)

MR. SPEAKER: It is for me to decide what | will do. You are not my adviser. Do not make the Parliament a fun. You
have been acting funny.

...(Interruptions)
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PROF. VIJAY KUMAR MALHOTRA: It is quite objectionable. It is a BJP MLA who has been killed...(Interruptions)
MR. SPEAKER: He has not referred to the deceased MLA as criminal.
...(Interruptions)
MR. SPEAKER: No other observation, except that of Shri Ram Gopal, is to be recorded.
(Interruptions)* &€,

MR. SPEAKER: | will have to name you. | am sorry. You have been interrupting the House deliberately. | have been
repeatedly requesting you to sit down. Is this the way?

...(Interruptions)

MR. SPEAKER: What are you doing? It is not being recorded. | have not given you the opportunity.
...(Interruptions)
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MR. SPEAKER: Please sit down. Only Shri Ram Gopal is allowed to speak. Please be brief. You have made an
offer. It is all right.

...(Interruptions)
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* Not Recorded.

PROF. VIJAY KUMAR MALHOTRA : Sir, this is most objectionable....(/nterruptions)

MR. SPEAKER: | have deleted it. It is not recorded. | have expunged it.
...(Interruptions)

Hon. Members, | have expunged that remark. Shri Ramgopalji, you are very sober Member. You are a very
responsible Member. We all respect you.

Shri Malhotra, that is why, you would remember, | said this was the problem that | anticipated. Please do not
convert this House into an Assembly. There is a State Assembly. | do not know whether it is in Session or not. This
is a matter, | am sure, ¥ &1 ®¥= # g9 g & el It is always a matter of great concern.

...(Interruptions)

MR. SPEAKER: There should be no running commentary please. | want to express my great concern from this
Chair, where you have all put me, saying that if any elected Member in this country, anywhere it may be, is killed,
then it is a matter of serious concern. Now, because he wanted to raise it from that point of view, in spite of my
greatest reservation, | allowed because an MLA has been killed -- although | said to Ramgopal ji that he was not
representing the Uttar Pradesh Government — and Shri Ramgopal ji has expressed his views. He has made an offer
to set up a Committee which is not for me to decide.

Now, since this chapter is over, | am requesting you all that there are many other important issues to be taken up.
...(Interruptions)
MD. SALIM (CALCUTTA — NORTH EAST): Sir, he has not finished his submissions...(Interruptions)

MR. SPEAKER: He has finished his submissions and now | would like to appeal to all sections of the House,
‘please listen to each other. Please listen to the Chair.' | have no personal issue, no personal matter.
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MR. SPEAKER: Shri Devendraji, | can only say that it is very unfortunate. It seems | cannot trust anybody in this
House.
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MR. SPEAKER: Shri Devendraji, this is showing the greatest discourtesy to the Chair.
...(Interruptions)
#H A= WG A1]a : &9 A HH1 el Sad | a€| (FaurE)

MR. SPEAKER:When | am on my legs, you are showing the greatest discourtesy. Please remember you are one of
the members in the Panel of Chairmen.

...(Interruptions)
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MR. SPEAKER: Shri Ramgopal ji, please conclude now.
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MR. SPEAKER: If this is the way you are misusing the opportunity, then | will delete everything from the
proceedings.

...(Interruptions)
MR. SPEAKER: | would not allow any further discussion on this issue. No further comment will be recorded.
(Interruptions)* &€,

MR. SPEAKER: What are you doing? For whose sake are you doing this? Are you behaving this way for the people
of this country?

12.29 hrs.
(ii) Re : Reported shifting of proposed site of National Institute of Science
from Bhubaneshwar to Kolkata

...(Interruptions)



